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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD HEENCH
"AT HYDERABAD

OA.634/99 ' dated : 8-6-99
Between

K. Rama Rao, Applicant

and

1, Supdt, -

Dival, pPost Office
Amalapuram, EG Dist,

2. Asstt, Supdt.

iub Divnl. Pest effice
malapuram ‘

EG Dist.

3. N.V, Satyamarayana
EDDA, Thamelanka BP0
Mummadivaram Mandal

ED Dddt, Respendents
Counsel for the applicant A. Satyaprasad
Advocate

Counsel fer the respondents B.N. Sharma
Sr. OGSC

Ceram

Heom. Mr, Justice D.,H., Nasir, Vice Chairman

Hen. Mr. H. Rajendra Prasad, Member(Admn.)




OA.634/99 ét.8-6-1999

Order
oral or€@er(per Hem. Mr. H, Rgjendra Prasad, Member (Admn.)})

Heard Mr, M.K. Sridhar Goud fer Mr. A. Satya Prasad
on behalf of the applicsnt, and Mr, M.C. Jacob for Mr. B,
Narasimha Sharma on behalf ef the respondents,
1. The applicant was previsionally appeinted EDDA on
13-5-1998, It is stated that his father had been werking

ia the same office and pest for 33 yegrs. His preseat claim

regarding the selection and aprointment to tﬁe pest of
EDDA, Thanelaunka, is found wholly unacceptable because. a

more meriterieus candidate sppears to have beean appeinted |
against the said post as directed by this Tribunal im its
order dated 17-2-99 im MA.132/99 4m OA.226/99,

2. If the applicant's statement regarding the service ‘
of his father feor more than three decades is found to be

cerrect on verification, his claim feor compassionate ‘
appeintment evideatly deserves consideratien in 3 suitable
ED pest as per the departmental rules and instructions.

The applicant may therefere apply for such pest on
coempassienate greunds if he wishes to de se. If such a
reéresentation is received, the respondents are directed

to examime the claim and cemsider his case withim the ambit
of the relevant rules withim six menths from the date of
its receipt.

3. Thus the OA is dispesed of at the admissien stage.

Ne ‘cests,
p WP S
(H. Raje PraSad) (D.H. Nasir)
Membe mm, ) Vice Chairman '

: Dated : Juae,8, 99
~ 1 Dictated in Open Ceurt éavqﬂ\/
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